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Statement 

SI. Scheme 
No. 

I. Ncrth Bengal TPS 
(Dhumdanahi) 
West Dinajpur 

2. Murshidabad TPS 
(S~gardighi) 

3. Bakrcshwar 1 PS 
(Birbhum) 

4. Tecsta Canal F,dl-; 

5. Mejia TPS 
(Bankura) 

Eslima ted cost 
(Rs. in crores) 

1385 

682.581 
I 
I 
I 80.70 I 

566.40 
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I 
I 
I 
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ApplicatioD of Essf'ntial Senices Act 
on bock workers 

4540 SHRI M. RAMACHANDRAN 
wm the Minibter (Jf SHIPPING AND 
TRANSPORT be ph.used to st~te whether 
ahere is any proposal for Makin. the 
E!sential Services Au r ppllcable to the 
Dock workers? 

THE MINlS1BR OF STATE OF THE 
MIN1STRY OF SHIPPING AND TRANS" 
PORT (SHRI Z R. AN~' IH) ; "ES4ifn­
\1~ I Se{vice" as defined 1n the EssentuJ 
Services Mainlenan~e A~t, 1981, inter­
aHa, inchules any !"C'nice in, or in connec­
tion with the working of, any major port. 
j.toludin, any service conntcted with the 

Remarks 

The project report sent by the State to 
CEA lacked essential details relating to 
site investigation, feasibility of supply of 
coal and its transportation, and availabi­
hty of water. etc. The scheme was, 
therefore. returned by CEA to the West 
Benga 1 State Electricity Board in 
March, 1981. 

Instead of 4 X 500 MW units, it is noW 
proposed to instal SX210 MW-t-2XSOO 
MW units. A revised proposal is awaited 
from WBSEB by CEA. 

etA ha~ already accorded tecnno­
economic approval to these schemes, 
and Department of Power has recom­
mended them to the Planning Commis­
sion. These schemes also are in the 
State Sector and it is for the State 
Government to identify necessary 
resources and obtain investment 
decisions. 

CEA has accorded techno-economic 
cfearanc(' to the scheme which has also 
been approved by the Public Investment 
Board. The first unit is envisaged to 
be commissioned during 1990-91 foUowed 
by the remaining umts at successive 
Intervals of 9 months each. 

kading, unloading, movement or storage 
of goods in any such port. Dock workers 
employed in the major ports are tbu. cove­
red under the Act. 

PrintiDi of time tables 

4541. SHKI NARAYAN CHOU-
BEY : Will the Minister of RAILWAYS 
be pleased to state: 

(~.) the reasons for not printin, the 
timings of the vast net work of local 
trains of the .Eastern Railw~y in the aene­
raI time.table as is b.ciD& done by the S.B. 
RaU ... ay or as was don e by Bastern ltaH· 
way; 
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(b) whether time tables of Eastern 
Railway local trains availHble regularly, 
throughout the year ill the Howrah, Seal­
dab and other junction stations served by 
the locnl EaSler" Railwd.Y trains ; 

(0) the totdl number of time-tables 
general Zona) Eastern Railway and local 
Eastern R~dlway trains printed in the pre­
sent half"yeurly pf'fl~ld ; 

(d) how mnny junction stations do the 
Eastern Railway local trains serve and the 
average number of copies of time-table 
for these local trains supplied to the junction 
stations and also to the ordinary std.tions 
for sale during the last 12 months; and 

(e) whtthcl the M mistry will advise 
the Eastern Railway to restore the previ­
ous practice of printing the timings of 
local trains m the geneJ dl tjme~LabJe ? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL): (a) As the subur .. 
ban time-table IS of local interest as com" 
pared with gener~'l time table which covers 
the whole Railway, and with a view to 
economy, the two time tables are printed 
separately. The price of the suburban time 
table has b4.en k.ept much lower as against 
higher priced general time table. 

(b) Yes, Sir. 

(c) In the May, 1985 issue of the 
time table, 73,000 general time table 
copies of Eastern Railway were printed. 
For the same issue for suburban trains of 
Eastern Railway, 70,000 time tables were 
printed. 

(d) Information is being collected and 
will be laid on the table of the Sabha. 

(e) In view of the reasons explained 
in (a) above, there is no proposal to print 
the combined time tab1e. 

Direct rallllak between Paredlp Port 
aDd Illinlaa area. 

4542. SHltI CHINT AMANl lENA: 
Will tbe Minister of R.AIL WAYS be 
pleased to .tate : 

(a) whether it is a fact that there is 
no direct rail link from the mining areas 
around Joda, BubiI and Koira with Paradip 
Port as a result the iron ore meant for 
export is tral1sported over a circuitous 
route incurring a large high lrd,nsport 
cost; 

(b) it so, Whether th~re is any pro;lO­
&al to establish a ducct rail link on til is 
route to reduce the transportatton charg;s 
incurred on the elCport of iron ore; 

(c) if SOt tbe details thereof; and 

(d) the acti<.1n taken by Government 
thereon? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL) : (d) These iron arc 
mining areas are served by the existing 
ratJway route to ParCidip via R 1jkh.lrs­
wa n-Kha ragpur-Cu ttack. 

(b) to (d). Construction of a new B.G. 
line from Jakhapura to Bunspani (116 kms.) 
was sanctioned in 1974·7S. Phase-I of this 
project i.c. from Jakhapura to Daitari 
(33 kms.) was completed and opened in 
March, 1981. Work on the remaining sec­
tiOll has not been taken up due to non­
materialization of traffic on J,tkhapura­
Daitari line and severe constraint of re­
sources. The work can be considered 
after the setting up of Steel Plant at 
Daitarj is finalised and resources position 
improves. 

Issue of Plaoto ldeatlty Cards to physically 
handicapped persons for rail'way travel 

con cessio. 

4543. SHRI N. DENNIS : Will the 
Minister of RAIL W A :S be pleased to 
state : 

(a) whether photo identity cards are 
to be issued to physically handicapped 
persons to Whom railway travel conce­
ssions are aiven by the Ministry of 
Railways ; and 

(b) if so, the details thereof 1 

THB MINISTBR. Of RAIL WA YS 
(SHRI BANSl LAL) : (a> Ne, Sir, 




